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DeIhl 

A new International Passenger and 
Cargo Terminal Complex proposed to 
be constructed at an estimated ~ost of 
Rs. 63.95 crores at Delhi airport, is 
under active consideration of the 
Government. It will have a 60,OO~ 
sq. mts passenger terminal buildl.:lg 
capable of handling 3.3 million pas-
sengers annually. The Cargo Tefnll-
nal will have an area of 14.000 sq. 
mts. with a handling capacity of 70,000 
tonnes annually. The Terminal is 
expected to be commissioned by 1985. 

Madras 

A~ new domestic terminal is propo-
sed to be commissioned at 1.1adras. 
It will have a flOor area of 13,000 
sq. mts. and will have handling capa-
city of 1.2 million passengers annu-
ally. The proposal will be consId-
ered by Public Investment Eoard 
shortly. 

Calcutta 

The present facilities for Calcutta 
terminal will be extended to meet 
traffic demands as far as possiLl'? 
Feasibility of coostructing a new do-
mestic terminal is also being exa-
mined. 

()penin~ 01 Beponal oIJiees of Na-
tionalised Banks in Orissa 

3853. SHRI LAKSHMAN MALLlCK~ 
Will the Minister of FINANCE oe 
pleased to state: 

(a) 'whether G'Ovemment ::lre 
aware that the clients and the entre-
preneurs are facing difficulties in 
prompt service in the absence of 
the regional offices Of the certain na-
tionalised Banks in the State of Oris-
sa; and 

(b) if so, the details of the action 
taken or proposed to ~ taken by 
Government in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHBI 
MAGANBHAI BAROT): (a) and 
(b). State Bank of IndIa, United 
Bank of India, United Commercial 
Bank and Andhra Bank have Regio-
nal Offices located at Bhubaneshwar. 
Besides, Bank of India has an A rea 
Manager at Bhubaneshwar, who ha~ 
been delegated wide powers. !\'Iore-
over, absence of Regional Office by 
itself would not result in any difficul-
ty to the clients regarding getting 
prompt service in-as-much as ~anks 
have been instructed to ensure that 
majority of credit decisicns, are '"ak-
en at Branch Level itself. With this 
end in view the banks have delegated 
sufficient powers to the branches C1nd 
titr..e limits have been prescribed for 
disposal of loan applications, especi-
ally in priority sectors. 
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